
BEFORE THE, NATIONAL G

WESTERN ZONE B

M/s Vikas DeveloPers

Versus

The Chief Executive Officer,
Lonavla MuniciPal Council & Ors'

AF'FIDAV

I, Shri Ravi Ramchandra Pa

Service, the Chief Officer of

having address at Lonavla, Taluka

hereby state on solemn affirmation, as

I say that Nanik RuPani

No.134/2015. The same

February, 2017. Thereafter,

another had Preferred

No.9504/2017 before the Hon''

same was dismissed on 31" Jul

IWs Vikas DeveloPers has

Rs.40,00,000/- witli the Lona

1lth Augusl,2Tll.

1)

2)

,1l*ro
+,

EN TRIBUN/'L
PUNIE.

Appli on No.64120'20 (WZ).

pplicant

espondent (s)

ar, Age 40 Years, Occ:

vla Municipal Council,

val, District Pune, do

under :

another had filed O.A.

disposed ofl' on 28th

Vika.s Developers and

ivil Appeal bearing

le Supreme Court and the

,2017.

eposited an amount

Council

of

onla Municipal
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3) As per the directions issued bY

Lonavla Municipal Council is

garden/open plot No.5 from the

particularly a strip of land 6 met

length in the recreation gro

connecting to plot No.47 to Plot

the recommendations of J

within a period six months.

Vikas Valley Co-oPerative

undertaken the work of co

wall. They had submitted dra

Municipal Council on 25th

Department of Civil E

Engineering, Pune, was apProac

the reinforced wall drawings. V

Housing SocietY Limited

Consultants. However, the s

carried out at the relevant Peri

s) The Lonavla MuniciPal Counc

paid by iWs Vikas DeveloPe

through its Consultants and h'

with the Maharashtra Jeevan

sanction on 18th February,

Jeevan Pradhikaran granted a

leffer dated 17'h March,2020,

4)

Lonavla MuniciPal Council on

wide and 105 tneter in

open space No.5,

.14, l<eeping in mind

Consultants Pvt. Ltd.,

g Society Linrited had

ion of soil retaining

ings u'ith the Lonavla

anuary, 2018. The

eering, College of

ed lbr p,roof cht:cking of

kas Valley Co-,oPerative

appointed Janstru

id work coulcl not be

to expend thr: amount

prepslsd a ProPosal

subnritted a proPosal 
...

radhikaran for techqi,ol, '

20. 'fhe Mahatttshtra
,

l

echnical clearatrce, bY a'

-l --j.tlt

{rirfr *ut riceived bY the

ftn Mu)','2020.
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6) The Lonavla Municipal Counci

work in daily Newspaper 'Dai

dated 22nd August,2020. It has

the scope of the tender, the sai

by filling it with murum,

constructing Gabion Retainin

October, 2020, the tender shall

best suitable bidder. Thereafter,

sanction before the Standing

shall be executed with the

order shall be issued. The Peri

from issuance of the work

issued in about one month after

The Lonavla MuniciPal Counc

the entire work within next

The LMC has not so far been

plesent petition.

Whatever has been stated herei

knowledge, belie

7)

to the best of mY

witness whereof, I

October',2020.

I know the Affiant

have signed this

Advocate

issued a tender for the

Sakal' in it;s edition

peceived 9 bids. As per

areas ir; to be restituted

irrg a walking track,

Wall, etc. On 2ft

opened to sielect the

putting up ttre bid for

mitt,ee, the contract

:essful bidder and work

of the work is 90 daYs

ffr. work order will be

he opening.

will make to comPlete

ut four months Period.

ed with the copY of the

bove is true and correct

and information and, in

Pune on this 16th daY of

j#k--w
AFFIANT

Chlcf Officcr
Lonrvlo MulticiPrl Couneril

41


